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its mind whether it is temporary or 
whether it is going to stay put.

Shri H. N. Shastri: How did the
stock position in textile mills prior to 
the slump period compare with the 
present stock position?

Shri T. T. Krishnamachari: Govern
ment have only details of stocks with 
the mills and they are now in a posi
tion to say that the stock position with 
the mills has not varied considerably 
during the last four months. At any 
rate, one need not take a very alarm
ing view of the position, as things are 
today. It may be that dealers have 
got larger stofks and the slump is 
accentuated because of that. The in
formation that we possess is with 
regard to stocks with mills.

Shri H. N. Shastri: In view of the 
fact that there is still acute shortage 
of cloth in the country, what is this 
slump due to, in the opinion of 
Government?

Shri T. T. Krishnamachari: Well, I 
do not think, Sir, I shall hazard an 
opinion.

Seth Govind Das: Besides facilities 
which the hon. Minister just men
tioned, are there any other. . .

Some Hon. Members: Hindi, Hindi.

Seth Govind Das: The hon. Minister 
does not understand Hindi: hence 1 
am putting the question in English.

Mr. Speaker: Order, order.
Seth Govind Das: Besides facilities 

which the hon. Minister just men
tioned, are there any other facilities 
which the mill-owners demand from 
the Government and which Govern
ment are thinking of giving theinT

Shri T. T. Krishnamachari: Sir, it is 
a matter of a continuous process of 
demands being made and demands 
being met partially or refused in toto. 
Government is in constant touch with* 
the mUl-owners and the Textile Com
missioner makes his report every now 
and then. I am not in a position to 
say if all the demands made by the 
mill-owners are met. Unless the situa
tion develops for the worse I do not 
think Government need do anj^hing 
now. •

Shri G. D. Somani: Are the Govern
ment satisfied that the measures taken 
so far are adequate to meet the 
situation?

Mr. Speaker Order, order. He is 
asking for opinion. He can ask for 
information, not for opinion.

Shri N. S. Nair: Are Government
aware of the fact that this is a con* 
certed snare on the part of the em
ployers to get more concessions from 
Government as well as to get more 
facilities for black marketing?

Shri T. T. Krishnamachari: I shall 
take that information from the hon. 
Member.

Dr. Ram Sabhag Singh: Is it a fact.
Sir, that the closure of the miUs was 
being resorted to by mill-owners with 
a view to compelling the Government 
to abolish control prices on produc
tion and distribution?

Mr. Speaker: The hon. Member is 
making insinuations—let us go to the 
next question.
I n d ia n  I n s t it u t e  o f  A r t  i n  I n d u s t r y

*5. Shri M. L Dwiyedi: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the achievements of the Indian 
Institute of Art in Industry;

(b) the functions of the Institute;
(c) the personnel constituting it; 

and
(d) the estimate of annual expendi

ture on its establishment?
The Deputy Minister of Commeice 

and Industry (Shri Karmaikar): (a)
to (d). A note giving information on 
all these points is laid on the Table 
of the House. fSec Appendix I, an- 
nexure No. 2 .]

Shri M. L. Dwive^: May I know.
Sir, whether this Institute is wholly 
and solely financed by Government, or 
some founder members or patron 
members have contributed towards 
the Institute?

Shri Karmarkar: The hon. Member 
will find that information in the note 
circulated. It is a full seven page note 
and contains all the relevant infor
mation.

Shri M. L. Dwivedi: I have got the 
statement with me, but it does not 
contain the information.

Shri Karmarkar: On that point we 
have no information at the moment.

Shri B. Das: Has not there been a 
tendency recently on the part of in
dustrialists who used to co-operate 
with Government, not to co-operate 
with them with the result that the 
work of this institution is not being 
properly done?

Shri Karmarkar: We have no infor
mation on that point Sir.
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Shii B, l>as: The hon. Minister’s
sectfetary  ̂ is a Member of the Insti
tute's Directorate.

Shii Velayndhan; Have Grovemment 
contributed anything for this scheme of 
rural development?

H o u s e s  f o r  D is p l a c e d  P e r s o n s

*7. Giani G. S. Musafir: Will the 
Minister of Befaabilitetton be pleased 
to state:

(a) the total number of displaced 
families registered in Delhi;

(b) the number of families so far 
provided with housing accommoda
tion;

(c) the number of the rest of the 
families who are still without shelter; 
and

(d) how much time Government are 
likely to take to provide accommoda
tion to these shelterless families?

The Minister of RehabiUtation 
(Shrl A. P. Jain): (a) 73,500.

(b) About 64,000 have been pro
vided with accommodation in built-up 
houses, evacuee houses, or houses 
constructed on plots provided by 
Government. Accommodation for an
other 4,000/5,000 families is ready and 
is being allotted.

(c) and (d). If the problem was 
confined to registered families, it 
would have very nearly been solved 
by now. But there has been a con  ̂
tinuous infiltration of Displaced Per
sons in Delhi after June 1948 when 
registration was stopped. According to 
a recent Survey, the number of fami
lies squatting by the road-side or on 
open land or living in Dharamshalas 
etc. is 23,000. This number includes a 
fairly large percentage of ‘ineligibles’ 
â id also s-'sme families of non-displaced 
persons, to whom Government is 
under no obligation to supply alter
native accommodation. It is hoped 
thqt the maior Dortion of the problem 
of ‘elisibles’ will be solved during +he 
year 1952-53.
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fGiani G. S. Musafir: Is any alter
native accommodation being provided 
to the refugees who are evicted from 
Government buildings?]

[Shri A. P. Jain: Such of the refugees 
as are being evicted but who had been 
paying rents regularly for the accom
modation occupied by them till the 
first of this month, are being pro
vided with alternative accommoda
tion.]

^0; itfi m  ^3^-
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[Giani G. S. Musafir: Have the
Government of India made any 
announcement to the effect that all 
persons registered in Delhi will be 
accommodated?]

1̂ 0 q^o ^  ^  ^ ^
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[Shri A. P. Jain: More than that
number have already been accom
modated.]
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[Giani G. S. Musafir: Sir, my ques
tion is whether alternative accommo
dation will be provided also to tnoje 
persons who have occupied these
Government buildings after the iixed




